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Regntariaatian. of Junior Investigators
in C.S.O.

7414. SHRI R. L. KUREEL: Will the 
Minister oi PLANNING be pleased to 
state:

(a) whether 22 candidates were 
regularised in the grade of Junior In
vestigator in the Central Statistical 
Organisation, Department of Statistics, 
from a single date i.e. 4th November, 
1976;

(b) if so, whether these vacancies 
■were created only in 1976 or accumu
lated from previous various dates in 
different years; and

(c) if accumulated from previous 
years then the reasons for reverting 
Scheduled Caste candidates from the 
post of Junior Investigator to the post 
of Senior Computer in April 1974 and 
July 1975?

THE PRIME MINISTER (SHRI 
MORARJI R. DESA1): (a) Twentyfour 
ad hoc Junior Investigators in the 
Central Statistical Organisation, De
partment of Statistics, were regularis
ed with effect from 4th November, 
1976.

(b) and (c). Though the vacancies 
had arisen during the years prior to
1976, these persons were initially 
appointed, on an ad-hoc basis, as 
Junior Investigators. In fact, the ini
tial appointment of a number of them 
was not against vacancies of Junior 
Investigators but against those of 
Senior Investigators and, later, such 
persons were adjusted against posts of 
Junior Investigators as and when 
available. All the ad-hoc appointees 
were subsequently regularised with 
effect from 4th November, 1976, on the 
recommendation of the Departmental 
Promotion Committee. The reasons 
for reversion of two ad-hoc Scheduled 
Castes Junior Investigators to the post 
t>f Senior Computer in April, 1974, 
snd July, 1975 are given below:—

(i) Six Senior Computers, in
cluding one Scheduled Caste, 
were promoted, on an ad-hoc 
basis, as Junior Investigators 
in July, 1973. In April/May, 
1974, the Scheduled astes 
Official, alongwith some others 
also, who were senior to him 
in the grade of Senior Compu
ter, were reverted, when 
direct recruit Junior Investi
gators became available.

(ii) Similarly, six Senior Compu
ters, including one Scheduled 
Caste, were promoted, on an 
ad-hoc basis as Junior In
vestigator in March 1975. Sub
sequently, one ad-hoc Senior, 
Investigator was reverted to 
the grade of Junior Investiga
tor in July, 1975. According
ly, to accommodate him, the 
Sch.dueled Caste ad-hoc Junior 
Investigator referred to above, 
who was the junior most ad- 
hoc promotee in the grade of 
Junior Investigator, was rc* 
verted as Senior Computer in 
July, 1975.

Ban on Recruitment of Peons

7415. SHRI DINESH JOARDER:
SHRI AHMED HUSSAIN:
SHRI RAMA CHANDRA MAL

LICK:

SHRI BATESHWAR HEM- 
RAM:

SHRI SUDHIR GHOSAL:
SHRI CHIMANBHAI H. 

SHTJKLA:
SHRI SHYAMLAL DHURVE:
SHRI JYOTIRMOY BOSU:

WiU the Miniser of HOME AFFAIRS 
be pleased to state:

(a) whether it is fact that the pre
vious Government had imposed a ban 
on the recruitment to the posts of 
peons in the Central Government; and
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(b) if so, whether Government pro
pose to review such ban’'

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI S. D. PATIL): (a) and (b). 
Yes, Sir.

Neglected condition of National High
way No. 12.

7416. SHRI HARI VISHNU KA
MATH Will the Minister of SHIPPING 
AND TRANSPORT be pleased to state:

(«*) whether it is a fact that Na
tional Highway 12 Unking Jabalpur 
with Byaora and Narsingarh via Bho
pal is in an awfully neglected condi
tion

(bj whether work had been under
taken on that highway some yean, ago, 
and then suddenly abandoned,

(c) if so. the reasons therefor,
(d> whether Government propose 

to resume work thereon soon, in /iew 
of the importance of the National High
way and

(e) if not. the reasons therefor’

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM): (a) and <b). No, Sir. 
The work on this National Highway 
has never been abandoned However 
the progress was somewhat retarded 
due to great financial constraints In 
the earlier years The construction of 
the missing link of this National High
way has been given high priority and 
is expected to be completed bv June, 
1980.

The work in the reach Bhopal-N*»r- 
singhgarh-Byaora of this highway is 
also in progress and is expected to lie 
completed by the end of the current 
plan period 1078—83. This is, how
ever, subject to the adequate financial 
allocation# being made available in the 
subsequent years.

(c) to (e). Does not arise.

Generation of Eftergjr la Tripara

7417. SHRI DINEN BHATTACHAR- 
YA: Will the Minister ot ENERGY be 
pleased to state

(a) the total quantum of energy 
generated in Tripura State at present;

(b) the total requirement of electn- 
city in the State,

(t) whether Government have any 
scheme of m< reasing the energy poten
tial of the State and

(d) 11 so mam features theieo£.»

THE MINISTER OF ENERGY (SHIU 
P. RAMACIIANDRAN) (a) The total 
Energy generated in Tripura during 
1<)77-78 was 2.11 million units m*i 
month

(b) The total demand of energy in 
Tripura State during 1977 78 was 2 ,<4 
million units per month

(c) and (d). The Tripura authority 
had made a proposal lor augmenta'ion 
of the storage capacity of the Gumti 
rservoir to increase the firm energy 
benefits irom the Gumti H E Project 
from 38 million units to 44 million 
units per vear m addition to some 
secondary energy generation. This 
p ro p o sa l is under active consideration 
of the Government.

2. The Tripura authorities have als»o 
sent to the C.E.A. (for techno-econo
mic appraisal) a proposal for the 
installation of a third unit of 5 MW 
at the Gumti H.E. Project There 
would be no energy contribution from 
this third unit which is proposed as 
a standby

3. An earlier proposal for ingtall- 
ating a 1X10 MW Gas Turbine Power 
Plant has been technically examined 
and the State authorities advised to re
submit the scheme after obtains 
confirmation in respect of availability 
of gas from the concerned authorities

4. Investigations on some Micro Hy- 
4ei Scheme are being carried out.




